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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION No. 819/2024 (PB)

IN THE MATTER OF:

In re News Item titled " GTGTYV BB1GT &ilc H FavT oici-1 & qIq GV-GV d®
@7’?@' g[c7 & Fo appearing in Bhaskar hindi.com dated 01.07.2024

REPLY ON BEHALF OF RESPONDENT NO.2 (I.LE. MADHYA PRADESH
POLLUTION CONTROL BOARD)

MOST RESPECTFULLY SHOWETH:

1. That, the present case has been taken up Suo Motu by the Hon'ble Tribunal vide
order dated 12.07.2024 on news item dated 01.07.2024 titled " (/G 7Y ¥ W?ZT
wiic & HevT el 7 & FIq gv- GV a® Bl ¥8 £ & HU" which was

related to the shortcoming in the energy and waste disposal plant in Kathonda

at Jabalpur, Madhya Pradesh.

2. That, this Hon'ble Tribunal had impleaded the Madhya Pradesh Pollution
Control Board as Respondent no. 2, thereby, directing the Answering
Respondent to file their Reply in the captioned application. In compliance of
this Hon’ble Tribunal’s Order the Answering Respondent had duly filed the
status report dated 14.09.2024.

3. That, this Hon'ble Tribunal after perusing the Status Report sought information
on some additional aspects vide Order dated 14.07.2025 further directing the
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Answering Respondent to file a Reply on the questions raised. The point-wise

detailed reply on behalf of the MP PCB is being filed through this present reply.

4. That, the MPPCB in response to the specific observations made by the Hon’ble

Tribunal most respectfully submits its replies hereinbelow

4.1 We find WTE plant designed for 600 TPD of waste intake to generate

11.5 MW, utilising _mixed waste for mass burning. however, no

disclosure is made on quantity of auxiliary fuel being used.

It is submitted that the WTE plant in village Kathonda, Jabalpur is
designed for 600 TPD waste intake and 11.5 MW power generation,
however it is clarified that the plant operates on mass incineration
technology using mixed municipal solid waste as fuel. Further the
answering respondent had conducted an inspection of the Waste To
Energy plant on 30.07.2025. During the inspection, it was noted that
auxiliary fuel is required only in the rainy season, as the incoming waste
contains higher moisture and lower calorific value, necessitating
additional fuel to maintain adequate combustion temperature and ensure
proper emission control. The quantity of fuel used and the corresponding
power generation details from April 2024 to June 2025 have been

provided is filed herewith and marked as Annexure A.

4.2 Quantity of fly ash and bottom_ash generation_and its utilization for

different purposes has not been disclosed.

That the information with respect to quantities of the fly ash and the
bottom ash which had been generated during the period from April 2024
to June 2025 as provided by the project proponent Jabalpur MSW Pvt.
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Ltd. is filed herewith and marked as Annexure B.

4.3 Disclosure _should also _be made on_existing plantation level and

demarcating buffer zone for plantation.

That, the map in relation to the plantation in the demarcated buffer zone
of 500 meters radius around the WTE plant (approximately 194 acres),
with the existing green cover (around 28.83 acres) which has been

highlighted is filed herewith and marked Annexure C-1.

The necessary certification confirming plantation in the said buffer zone
from the Garden Department, Jabalpur Municipal Corporation, is filed

herewith and marked as Annexure C-2.

4.4 Annexure R/2-4 (page 39) disclosing stack emission results pertains to

only parameters of particulate matter _but, monitoring of other

parameters as per SWM rules has not been disclosed,

It is respectfully submitted that the requisite data in this regard is still
awaited. The MP PCB had duly communicated to MSW Pvt. Ltd. and
Jabalpur Municipal Corporation (JMC), directing them to furnish the
monitoring reports of parameters in compliance with the Solid Waste

Management Rules, 2016.

The copy of the relevant communication is enclosed herewith as

Annexure-D.

5. That, the Hon'ble Tribunal in para 4 of the Order had observed that " Finding

that _no__detailed disclosure _on_waste segregation prior _feeding for
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incineration _is made, we direct the Jabalpur Nagar Nigam (JNN) to disclose

on processing of wet biodegradable waste and quantity of feed prepared with

its calorific value. It should also be disclosed if legacy waste is limited to only

95,000 MT and is confined to one site of JNN or other locations."

With regards to the waste segregation prior to incineration, the processing of
wet biodegradable waste, the calorific value of feed, and the legacy waste, the

MP PCB submits the following facts:

5.1 Waste Segregation and Feed Processing: The Waste-to-Energy (WTE)
plant in Jabalpur, commissioned before the Solid Waste Management
Rules, 2016, 1s based on mass incineration technology and is designed to

process mixed MSW.

5.2 Calorific Value of the Waste: Jabalpur Municipal Corporation (JMC)
has informed that, as per the recent waste categorization study carried out
by CSIR NEERI the quantity of wet biodegradable waste is 60.60% of the
total MSW, this daily quantity average is 294.08 MT. The calorific value
of the waste is 1879 Kcal/kg, as per the test conducted by an NABL.

The Certified laboratory copy on behalf of Jabalpur MSW Pvt. Ltd. is filed
herewith and marked as ANNEXURE E.

5.3 Legacy Waste: Under Jabalpur Municipal Corporation following are the

two sites with respect to legacy waste along with the necessary details: -

SL. Site Name Total Waste Present Status
No.
1 Ranital 1.62 Lakh MT  |Remediated, with only final




disposal and land
reclamation pending.

2 Kathonda 3.00 Lakh MT
(unauthorized | (Earlier in the report| DPR is under preparation

and Illegal) it is estimated

around 95000 MT)

6. That, the Answering Respondent most humbly submits that, Environmental

Compensation on Nagar Palik Nigam Jabalpur of Rs 3.70Crore on dated
22/12/2023 & 08/05/2025 respectively for the non-disposal of legacy waste has

been imposed.

The Copy of the directions of EC issued to the project proponent are filed
herewith and marked as ANNEXURE-F

. That, the Ambient Air monitoring and Stack monitoring of the premises of the

WTE plant, had been conducted in Jabalpur dated 05.08.2025

Copies of the reports are filed herewith and marked as ANNEXURE-G &
photographs of the Inspection are attached as ANNEXURE-H.

. That, based on the field observations following recommendations should be

implemented: -

8.1 Boundaries of buffer zone around the MSW site shall be clearly
demarcated and no settlement activities shall be allowed in the said

buffer zone.

8.2 The accumulated legacy waste shall be disposed of as soon as possible.
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8.3 That, the disposal of waste at the site in questions is being done
without segregation, resulting in the decreased efficiency of the plant
because of the feeding of inert material along with the MSW waste.
Therefore, it is recommended that collected waste should be properly
segregated into combustible and noncombustible waste and only
combustible waste shall be fed into the Waste to energy plant. So that

plant operations can be optimized.

8.4 As per the information given by Jabalpur Municipal Corporation
(JMC), a waste characterization study has been undertaken by CSIR—
NEERI. Further necessary action shall be taken in accordance with the
findings of the said study. It is further submitted that the quantity of
legacy waste has now been reassessed at approximately 3.0 Lakh MT,

as against the earlier estimation of 95,000 MT.

8.5 Compostable wet waste shall be disposed of either through

composting pits or through bio digesters.

8.6 Inert waste, fly ash and bottom ash shall be disposed of in the low
lying areas, landfills or in the road constructions/abandoned mines in
accordance with the fly ash notification issued by the Ministry of

Environment Forest & Climate Change, Government of India.

9. It is most humbly submitted that in the light of aforementioned findings,
present report may be taken on record for kind perusal of the Hon'ble

Tribunal.

THROUGH



Date: 04/09/2025
Place: NEW DELHI

S .

RAGHAYV SHARMA

Basement B - 5/202, Safdarjung Enclave,
New Delhi — 110029

Mob: (+91) 8527066461

Email: raghav(@srcolegal.in
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0 A S‘d_" Ry AFFIDAVIT
I, Kailash Prakash, S/o Late Shri Chaitram Soni Regional Officer, MPPCB

Regional Office Jabalpur, and Officer-in- Charg'*' Age: 61 Years, office at
05, Vijay Nagar, Jabalpur Madhya Pradesh, 4820002 do hereby solemnly affirm

on oath as under:

1. That I am Officer in Charge for Madhya Pradash Pollution Control Board
(Respondent No. 2) in the present matter, and am fully conversant with the
facts of the case and hence competent to swear ou this affidavit.

2. That I am filing a Reply in the aforementioned matter before the Hon’ble
Tribunal the contents of which are true and correct and no material fact.

3. That the contents of the Reply are true and correct and no material fact is

P Tl concealed or suppressed.
gz ~ %ﬂmxﬁﬁ;ﬁ :uDHl\R*
o B AT, N g
GOVT OF MDA DEPONENT
ABALPUR .DIS l'RlCﬂ
VERIF ATIO‘J

e above-named deponent do hereby verify that the contents of the affidavit

Signed and verified on this Day of September, 2025 at Jabalpur (MP)
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MSW Fuel Consumption and Gross Electricity Generation Data

Jabalpur MSW Pyt Ltd.

Month c:‘s:m:'::l" Gross Electricity Generation —y
(In MT) (In kwh)
Apr-24 17,271.34 34,65,390 | Under CIRP Process of NCLT
May-24 17,281.40 32,46,100 | Under CIRP Process of NCLT
Jun-24 11,131.00 31:;)3.400 T Under CIRP Process of NCLT
L Jul-24 18,415.92 26,69,600 | Under CIRP Process of NCLT
Aug-24 11,620.00 15.27,900 Under CIRP Process of NCLT
Sep-24 12,618.00 16,60,300 Under CIRP Pracess of NCLT
“ Oct-24 16,946.76 32,44,770 | Under CIRP Process of NCLT
r;dorv-z; D 18,040.99 i 41,57,100 | Under CIRP Process of NCLT
Dec-24 15,814.00 31,72,900 | Under CIRP Process of NCLT
Jan-25 12,126.00 26,11,800 | Under CIRP Process of NCLT
feb-25 15,556.00 26,75,600 Under CIRP Process of NCLT
| Mar-25 14,105.00 30,54,200 | Under CIRP Process of NCLT
\pr-25 16,318.00 27,15,600  Under Kundan Group
™ 14,076.00 19,70,500 "Under Kundan Group
s O iy o
. 12,854.00 15.16,000 Under Kundan Group
23293506 |  4,21,4526000 ey W A

61



62

Annexure B

10

MSW Fuel Consumption and By-Product Generation Data
Jabalpur MSW Pvt. Ltd.

MSW Fuel

Bottom Ash*

Fly Ash

Month Consumption Generated Generated Rermark
(In MT) (In MT) (In MT)
Apr-24 1727134 2677.06| 336,79 | Under CIRP Process of NCLT
% May-24 17,2871,46 E 2,765.02 343.90 Under CIRP Process of NCLT
Jun-24 11,131.00 1,675.22 218,17 Under CIRP Process of NCLT
jul-24 18,415.92 3,335.12 362.79 | Under CIRP Process of NCLT
Aug24 | 11,620.00 2,010.26 224.27 Under CIRP Process of NCLT
Sm . 12,618.00 2,296.48 253.62 | Under CIRP Process of NCLT
a8 S 16,946.76 2,982.63 32538 | Under CIRP Process of NCLT
- -5‘ é: i k 18,040.99 3,030.89 371.64 Under CIRP Process of NCLT
. q ‘7':’4»314_00 2,625.12 314.70 Under CIRP Process of NCLT
) .00 1,952.29 24252 Under CIRP Process of NCLT
.r.’.v 4 00 2_457?73-5' 1 306.45 Under CIRP Process of NCLI
2,129 .86 287.74 Under CIRP Process of NCLT
- 2,431.38 334.52 Under Kundan Group e ]
2,167.70 284.34 Under Kundan Group
1.428.00 17434 Under Kundan Groyp, WTE plant
: was under maintenance
2.210.89 257.08 Under Kundan Group
75.76 | 4,638.25
andfill site
. é'\) =
{5




_(Highlighted Plantation area cover within 500m radius of WTE plant, kathonda)

VMLEIPlant
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HY. gyl A 418,
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Phone & Fex-0761-4042780 E-Mail romppcbjbp@rediffmail.com

WS%OJ____/W/M/ZOZSmﬁmipﬂ 2008

]

|

q%' .
A AR QHOTHOSER) Wl
U HAGI, TIAYGR
frem SieergR (Howo)
fawg- Direction under section 5 of the Environmental (protection) act. 1986 to submit action

taken report and compliance status of the Waste to Energy (WtE) plants in compliance
of Hon'ble Directions dated 16.04.2025 related to Waste to energy plants.

Woh- 39 Sio @1 uA BHib 2127 RAi® 07 /05 /2025,
e

SRiF Rvaiata swn weffa w3 & sEeeT @, e gvr =
AU f3%30T 9IS ERT Direction under section 5 of the Environmental (protection) act. 1986 to
submit action taken report and compliance status of the Waste 10 Energy (WtE) plants in compliance of
Hon'ble Directions dated 16.04.2025 related to Waste to energy P Hey H SN RIS YaEe
57 2016 & U1 (Parameters for Treated Leachate of schedule-1l of SWM Rules-2016) T
Tt (Parameters for incineration of schedule-1l of SWM Rules-2016) H gl T Hugst B
AR SUcel drd forad faviy ¥9 § Total Dioxins and Furans Parameter (Para C, SWM

Rules 2016) @ WFHR) TTEY T8 ® | /

Ho | — SRIFITAR '
Tofoar)
& B
HOWO WWYT fAEYT I8
forer—sagR (Wowo)
JOFHIE /8.1 / 9fEl /2025 LTy S
gfafafy -
AP HEYe, R e raergR e s @ AR W g |

(%m(om)
R RIRINEAN

Rrer—SedqR (Howo)
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THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. Xii))
_ ——— —

Total Nitrogen (as N), per cent by

08 04
weight, minimum

Total Phosphate (as Py0y) percent by 04 104
weight, minimuam

Total Potassium (as K;0), percent by :

04
weight, minimum
Colour Dark brown to black
Odour Absence of foul Odor .
Particle size Minimum 90% material should pass | Minimum 90% material should pass
through 4.0 mm IS sieve through 4.0 mm IS sieve
Conductivity (as dsm-1), not more 4.0 82
than

* Compost (final product) exceeding the above stated concentration limits shall not be used for food crops. However, it
miay be utilized for purposes other than growing food crops,

\/ Standards for treated leachates.-The disposal of treated leachates shall meet the following standards, namely:-

Standards
g ( Mode of Disposal )
S.No | Parameter
Inland surface | public sewers  {Land disposal
m ) 3) ) 5
1 Suspended solids, mg/l, max 100 600 200
2. | Dissolved solids (inorganic) mg/l, max. 2100 2100 2100
3 pH value 551090 551090 551090
4 Ammonical nitrogen (as N), mg/l, max. 50 50 -
5 | Total Kjeldahl nitrogen (as N), mg/l, max, 100
6 Biochemical oxygen demand (3 days at 27° C) 0 150 100
max (mg/l)
7 Chemical oxygen demand, mg/l, max. 250 .
8 | Arsenic (as As), mg/l, max 0.2 02 02
9 | Mercury (as Hg), mg/l, max 0.0 wﬂm .
' 10 | Lead (as Pb), mg/, max 01 e 5
11 | Cadmium (as Cd), mg/l, max 20 10 .
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(9 -\ yii)) NI W1 AT ¢ S o

12 Total Chromium (as Cr), mg/l, max. 20 20

13 | Copper (as Cu), mgA, max. 1] i 30

14 Zinc (as Zn), mg/1, max, 50 15

15 | Nickel (as Ni), mgA, max 10 30

16 | Cyanide (as CN). mgAl, max. 02 20 02

) Chlonide (as C1), mg/l, max. 1000 1000 600

18 Fluonde (as F), mg/l, max 20 1.5 .

19 Phenolic compounds (as CyHOH) mg/l, max. 1.0 50 -

Note : While discharging treated leachates into inland surface waters, quantity of leachates being discharged and the
quantity of dilution water available in the receiving water body shall be given due consideration.

Standards for incineration: The Emission from incinerators /thermal technologies in Solid Waste
treatment/disposal facility shall meet the following standards, namely:-

Parameter Emission standard
n 2) 3
Particulates Sﬂmngm’ Standard refers to half hourly average value
Ea

HCl 50 mg/Nm' Standard refers 1o half hourly average value

S02 200 mg/Nm' Standard refers to half hourly average value

Co 100 mg/Nm’ Standard refers to half hourly average value

50 mg/Nm' Standard refers to daily average value

Total Organic Carbon 20 mg/Nm' Standard refers to half hourly average value

HF 4 mp‘Nu’ Standard refers to half hourly average value

NOx (NO and NO2 expressed | 400 mg/Nm' Standard refers to half hourly average value

as NO2)

Total dioxins and furans 0.1 ng TEQ/Nm' Standard refers 1o 6-8 hours sampling. Please
guidelines for 17 concerned congeners for
equivalence values to armrive at total
equivalence.

Cd + Th + their compounds | 0.05 mg/Nm' Standard refers to sampling time anywhere
between 30 minutes and 8 hours,

Hg and its compounds 0.05 mg/Nm' Standard refers to sampling time anywhere
between 30 minutes and 8 hours,

67
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- THE GAZETTE OF INDIA  EXTRAORDINARY [PART I -Sec. Min)
____'_‘_-—--———————__....______—'—-————-—.=— —— —

Sha A4 b CraCos Cu l_l 1mngm‘ Standard refers to sampling time anywhere

+ Mn o+ Ni+ Vo4 their between V) minutes and 8 hours,

compounds

rﬂl’-- Al vdwex corrected 10 1% axvgen on a dry Iasis

Note:

al Suitably designed pollution control devices shall he installed or retrofitted with the Incinerator 1o
acheve the above emussion lints..

o Waste to be incinerated shall not be chemically treated with any chlorinated disinfectants.

<) Incineration of chlorinated plastics shall be phased out within two years.

() if the concentation of toxic metals in incineration ash exceeds the limits specified in the Hazardous Waste

(Management, Handling and Trans boundary Movement) Rules, 2008, as amended from time (o time, the ash
shall be sent 10 the hazardous waste treatment, stornge and disposal feaility.

) Only low sulphur fuel like LDO, LSHS, Diesel, bio-mass, coal, LNG, CNG, RDF and bio-gas shall
be used as fuel in the incinerator.

in The CO2 concentration in tail gas shall not be more than 7%,

g) All the facilities in twin chamber incinerators shall be designed 1o achieve a minimum temperature of
950°C in secondary combustion chamber and with a gas residence time in secondary combustion chamber not
less than 2 (two) seconds,

thi Incineration plants shall be operated (combustion chambers) with such temperature, retention time
and turbulence, as to achieve total Organic Carbon (TOC) content in the slag and bottom ash less than 3%, or
the loss on ignition is less than 5% of the dry weight,

n Odour from sites shall be managed as per guidelines of CPCB issued from time to time
EORM -1
[see rule 1S(y) 16 (1) (), 210 ]
Application for obtaining authorisation under solid waste management rules
for processing/recycling/treatment and disposal of solid waste
To,
The Member Secretary,
State Pollution Control Board or Pollution Control Commitiee,
Sir,
UWe hereby apply for authorisation under the Solid Waste Management Rules, 2016 for processing,
recycling, treatment and disposal of solid waste,

. Name of the local body/agency appointed by then/ operator of facility

B Correspondence address
Telephone No.
Fax No, il
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WP 50 5,1 7455 /456, FASTITIR, STaciye—482002

Phone & Fex-0761-4042780 E-Mail romppchjbp@rediffmail.com

W———j—qL——— / 8.®T /uf_ay /2025 NERI ﬁ:?nm——ulﬂzg
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fawg— Direction under section 5 of the Environmental (protection) act. 1986 to submit action

taken report and compliance status of the Waste to Energy (WtE) plants in compliance
of Hon’ble NGT Directions dated 16.04.2025 related to Waste to energy plants.
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RKCT LABORATORY PVT. LTD.

1 = AN ISO: 9001-2015 CERTIFIED COMPANT
A

Wl LTI W e,

. TERIAL TESTING, WATER TESTING, NON DESTRUCTIVE TESTING)
4 Address : 316/3, Raigwa. Patan Bypasse Road, Jabaipur, M2, 482002
Email : Info@rkecin, rictiaboratory@gmall com Web : www.rkee.in
SN T s e . Toll Free No : 16002338844, 7828205137(0)
TEST REPORT
| Report No.RKCT/2025/02/04801743 | Descriptionof Sample = Waste Material |
me‘;"f_‘._ | 0 e .qurboﬂdmlel 1mcumun il
| ) Paddngmnmmved P'luucaq
MeermceMor@ |smplesimmedty Apney
Quantity when received: 2kg Rodoll |
| | Temperature:27.8"C | Mumidity: S8%
Name of Agency :- M/s. Jabalpur MSW Private Limited. | Date of Sample Received:- 10.02.2025
L PR | Date of Test Start:- _ggyuzs‘_“__q.
Project name:- Testing of Fly Ash at Khasra no 376 Kathonda ,WTE lnaudu_iwn- 13022025 |
| Plant 11.5 MW Jabalpur (MP) | Date of Report Issue:- 14.02 _.mzs ol
TEST RESULTS OF SOLIDS WASTE SAMPLE ARE REPORTED AS IELOW/
" i A e 1 G 'y s &
5. No Name Of Test Test Result \ umt | TeaMethod |
. Measurement \
— — -
| 1 [ PH Value | i 678 ‘ 6595 ‘ SA0ISE RA IS |
. L o | LS | o
2 | Molsture | % 2256 T_mxxso-zso | 15:10158 :RA 2019

Deslmatlon' MDQM
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:\N = MADHYA PRADESH POLLUTION CONTROL BOARD
“Z;' Scheme No. 05 Plot No, 455/456, Vijay Nagar, Jabalpur
Phone (0761)-4042780, E- mail:it_romppcbjbp@rediffmail.com

No'i U88 /ROPCB/2023 Jabalpur, Date: 22.7/2 /2023

To,
The Commissioner
Nagar Palik Nigam Jabalpur
Dist- Jabalpur

Sub- Execution of the Direction passed by Hon’ble National Green Tribunal imposing
Environmental Compensation for the period 01/07/2021 to 31/10/2023 for

violating the provision of Solid Waste Management Rules 2023

Ref- 1- NGT orders dated 25/02/2020, 28/02/2020 & 14/12/2020 in OA No. 606/2018
“Compliance of Municipal Solid Waste Management Rules 2016”
2-Head Office Letter No. 174/MSW/HOPCB/2021 Bhopal Dated 24/12/2021
3-Head office order No. 198/Legal/PCB/2023 Bhopal dated 11/08/2023
4-Hon’ble NGT Case No. 71/2023 order dated 31/10/2023
5-This office letter No. 2327 Dated 24/11/2023

WHEREAS, MP Pollution Control Board (MPPCB) is a statutory body constituted
under section 4 of the Water (Prevention & Control of Pollution) Act, 1974 and has been
entrusted with the responsibilities of enforcement of the Environment Laws prevailing in

the state.
WHEREAS the M.P. Pollution Control Board Bhopal has authorized to Regional

Officer, MPPCB vide Office Order No. 198 Dated 11/08/2023 for imposing Environmental
Compensation.
WHEREAS. you are the Nagar Nigam Jabalpur and it is the mandatory duty of

Urban Local Bodies/Cantonment Board to comply with the Solid Waste Management
Rules 2016 as well management & treatment of sewage of the town & to protect the natural
water bodies from pollution as per provision of Water (Prevention & Control of Pollution)
Act 1974
WHEREAS you are discharging untreated sewage from town into Narmada River
which is violation of section 24 of Water (Prevention & Control of Pollution) Act 1974,

WHEREAS you have not obtained authorization as per the provision of Solid waste

Management Rules 2016 from the MPPCB.

WHEREAS as per the order on dated 31/10/2023 in case no 71/2023 (Kirtikumar
Sadashiv Bhatt V/s Narmada Water Resource Department & others ) Hon’ble NGT. Zonal
Bench Bhopal has issued instruction to respective Regional officer to assess environment
compensation wrt discharge of untreated sewage in Narmada River in Jabalpur Twon
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WHEREAS in OA No. 606/2018 “Compliance of Municipal Solid Waste
Management Rules 2016™ and other environment issues. Hon'ble National Green Tribunal
Principal Bench. New Delhi has directed on 17/01/2020 & 25/02/2020 that:-

1- Afier 31:03:2020 failure to comply with Rules 22 of SWM Rules from serial No. 1
10 10 every local body shall be liable to pay compensation a the rate of Rs. 10 Lakh
per month per local body for population at beiween 5 lakh and 10 Lakh and Rs. 1
Lakh Per month per other local body from 01042020 till compliance.

2- Continued failure of every local body on the subject of commencing the work of
legacy waste sites remediation from 0104 2020 till compliance will result in
liability to pay compensation al the rate of Rs. 10 Lakh per month local body for

population of above 10 Lakha and 1 Lakh per month per other local body.

3- Commencement of setiling up to STPs by 31/03/2020- compensation in payable for
Jailure to do so at the rate of Rs. 5 Lakh per month per STP by concerned local
bodies'State (in terms of orders dated 28082019 in OA No. 593/2017 and

06122019 in O.A. No. 673/2018) w.e.f. 01 042021
4- Commencement of settling up to STPs by 31/03/2021- compensation in payable for

failure to do so at the rate of Rs. 10 Lakh per month per STP by concerned local
bodies/State (in terms of orders dated 28/082019 in OA No. 5932017 and

06'12/2019 in O.A. No. 673:2018) w.e.f. 01/04:2021
3- Interims measures for phytoremediation bioremediation ctc. in respect of 100%

sewage 1o reduce the pollution load on recipient water bodies shall be undertaken

by 31:032020. Compensation in payable for failure o do so at the rate of Rs. 5
Lakh per month per drain by concerned local bodies State (in terms of orders dated

28082019 in OA No. 5932017 and 06:12/2019 in O.A. No. 673/2018) w. ef
01:04:2020)

WHEREAS State PCB has been directed by NGT vide order dated 28/02/2020 to
assess and recover the amount of compensation liable to be paid by the Urban Local Bodies

on the basis of above criteria.
WHEREAS NGT vide its order dated 14/12/2020 has extended the time line for levy

of compensation from 01/04/2020 to 01/07/2020.
And where as Hon’ble NGT vide its order dated 10/01/2020 has directed in Para 36
that “if the local bodies are unable 1o bear financial burden, the liability will be of the § (a)
Government with liberly 1o take remedial action against the L \/ e State

WHEREAS there is no change in ground reality as obserye i es”
by our officer’s time to time in past. Tng inspection done
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WHEREAS Hon’ble NGT has issued order dated 08/12/2023 “The state Pollution
Control Board is directed 10 assess the Environmental compensation district wise and 10
proceed further in accordance with rules "

WHEREAS as per report of the site inspection dated 03/02/2022 & 07/11/2023 carried
by the MPPCB you have not complied with the tasks and timelines given by Hon’ble NGT
therefore you are liable to pay environmental compensation in the period 01/07/2021 to
31/10/2023 as per table given below: -

Non-Compliance
District | Rules 22 of SWM Rules | Legacy waste | Bioremediation  of | Commencement  of | Total
2016 disposal Drains STP installation Rs.
S. No of | Compensation | compensation | No of Compensation | No | Compensation | In
non- (Rs. In Lakh) | in Rs. Drain | in Rs. of (Rs. In Lakh) | lakh
compliance STPs
pur | Jabalpur | 2.4,10 N.A 280 03 NA 03 840 1120

WHEREAS, till date no reply of above referred notice dated 24/11/2023 has been

received from you end.
You are, hereby directed to pay Environment Compensation of Rs. 1120 lakhs

, of above direction. The amount shall be deposited in the following account -:

Bank and Branch Punjab national Bank
Account No. 6310001200000043
Beneficiary Name Member Secretary
IFSC Code PUNB0631000

AND in case of failure, action is liable to be initiated against you under relevant

Acts/Provisions.
For and on behalf of MPPCB

egional Officer
Endt.No.:- 9{89 /HOPCB/2023 Jabalpur, Date: /29/)2]29
Copy to:-

1- Member Secretary, M.P. Pollution Control Board Bhopal for information

2- The District Collector, Jabalpur for information and necessary action ;

3- Director (Environment) Legal Section, M.P. Pollution o :

information. g‘foard Bhopal for
(ATok Kumar Jain)
Regional Officer

73



S Brafe,
ey UgNvr fEEr 4, |
T 0 5,dATC 7.455 /456, ST, rﬁag!—mzooz |

Phone & Fex-0761-4042780 E-Mail romppcbjbp@rediffmail.com

'5‘1%65 7oL /o 200 S TR, Rt '4.18)25‘

FATR W1y
SR Rrer-sEagR
fawg — wmmﬁmmm-mwmmmaﬁgﬁmmmﬁ ;
LI B H H I B 9 | !
T — 1-39 BRI & Y3 SHP 67 fid 16 /04 /2025 :
2-39 BRTHY B U5 AP 200 {316 08 /05 /2025
—00—

SWE R deffa waraRr o @ b A g @Ra aftrer 3 gl
YR FHIE 606 /2018 TG YHRY FHG 71 /2023 H TR IR A & uRured ¥ FR uiferd
SeAR W ARG wufaror el s o 9 g o forar mam om) g wew # ey
IR B UF HHH 200 RATE 08 /05 /2025 B Ul W B | @ A o 91 g1 wHA WA
W A TEER TR e i seaR ) SRRl @t sfagfd @ af 9w sl § . g
R fpar T o1 WY R wiferd P SeaqR g Sad i A e q@ o T @ S R

Fa: AR uiferd i JeeR e R @ Reg aftRifta wafwo afagfd @t
aﬁaﬁma%mﬁmwwﬁa Ho%0 Yg¥Yl AT A1 R W we Uil
TFTSE YTd e 4% AER HOT IFSC Code PUNB0631000, A/C 63100012000000 ® ST B

WM @ I 2 |
Her— IRIFTAR

T TR ———

~

‘1———&/ &.%1/vfa) / 2025, mgq,m__m_'gl%‘ i
yfaferfd

1. wew wfad, Wowo weyvr v @ At A AR Eeef Ue anavad driaE i}[l

2. foren uREor afrer) vEd e e FeaR Re-—seaR 31 AR o
H1av4q HIAAE 2] |

3, WWWWWWWﬁmW@mm?@

| @had)
s s

RO-Praveen Dubey File 1099 | Page



23 (1 Speed o)

—
——
—_—— MADHYA PRADESH POLLUTION CONTROL BOARD
Qf;’ Scheme No. 05 Plot No. 455/456, Vijay Nagar, Jabalpur
Phone (0761)-4042780, E- mail:it_romppebjbparediffmail.com

No. [} /ROPCB/2025 Jabalpur, Date: /S / 572025

To,
The Commissioner
Nagar Palik Nigam Jabalpur

Dist- Jabalpur
Sub- Execution of the Direction passed by Hon’ble National Green Tribunal imposing

Environmental Compensation for the period 01/07/2024 to 31/03/2025 for
violating the provision of Solid Waste Management Rules 2023

Ref- 1- NGT orders dated 25/02/2020, 28/02/2020 & 14/12/2020 in OA No. 606/2018
“Compliance of Municipal Solid Waste Management Rules 2016"

» 2-Head Office Letter No. 174/MSW/HOPCB/2021 Bhopal Dated 24/12/2021
3-Head office order No. 198/Legal/PCB/2023 Bhopal dated 11/08/2023
4-Hon’ble NGT Case No. 71/2023 order dated 31/10/2023
5-This office letter No. 2327 Dated 24/11/2023
6- NGT Order dated 06/03/2024 In O.A. No. 71/2023
7-This office letter No. 141 Dated 18/04/2024
8-This office letter No. 1404 dated 01/10/2024
9-This office letter No. 67 dated 16/04/2025

WHEREAS. MP Pollution Control Board (MPPCB) is a statutory body constituted
under section 4 of the Water (Prevention & Control of Pollution) Act. 1974 and has been
entrusted with the responsibilities of enforcement of the Environment Laws prevailing in
the state.

WHEREAS the M.P. Pollution Control Board Bhopal has authorized to Regional
Officer. MPPCB vide Office Order No. 198 Dated 11/08/2023 for imposing Environmental
Compensation.

WHERIEAS, you are the Nagar Nigam Jabalpur and it is the mandatory duty of
Urban Local Bodies/Cantonment Board to comply with the Solid Waste Management
Rules 2016 as well management & treatment of sewage of the town & 1o protect the natural
water bodies from pollution as per provision of Water (Prevention & Control of Pollution)
Act 1974

WHERIEAS you are discharging untreated sewage from town into Narmada River
which is violation of section 24 of Water (Prevention & Control of Pollution) Act 1974,

WHERIEAS you have not obtained authorization as per the provision of Solid waste

Management Rules 2016 from the MPPCB.
WHEREAS as per the order on dated 06/03/2024 in case no 71/2023 (Kirtikumar
Sadashiv Bhatt V/s Narmada Water Resource Department & others ) Hon’ble NGT. Zonal

75



v

4

24

M—-—-—-‘—"" I\!ADH\’A PRADESH POLLUTION CONTROL BOARD
'J’j-'-r h(:ll(‘l‘ll(‘ No. 05 Plot No. 455/456, Vijll}' Nagar, .]ahglpur
Phone (0761)-4042780, E- mail:it_romppebjbp@ rediffmail.com

Bench Bhopal has issued instruction to respective Regional officer to assess environment
compensation wrt discharge of untreated sewage in Narmada River in Jabalpur Twon.

WHEREAS in OA No. 606/2018 “Compliance of Municipal Solid Waste
Management Rules 2016™ and other environment issues. Hon'ble National Green Tribunal
Principal Bench. New Delhi has directed on 17/01/2020 & 25/02/2020 that:-

1- Apter 3170372020 failure to comply with Rules 22 of SWM Rules from serial No. 1
to 10 every local body shall be liable to pay compensation at the rate of Rs. 10 Lakh
per month per local body for population at between 5 lakh and 10 Lakh and Rs. 1
Lakh Per month per other local body from 01/04/2020 till compliance.

- Continued failure of every local body on the subject of commencing the work of
legacy waste sites remediation from 01/04/2020 till compliance will result in
liability to pay compensation at the rate of Rs. 10 Lakh per month local body for
population of above 10 Lakha and 1 Lakh per month per other local body.

3- Commencement of settling up to STPs by 31/03/2020- compensation in pavable for

failure to do so at the rate of Rs. 5 Lakh per month per STP by concerned local

bodies/State (in terms of orders dated 28/08/2019 in OA No. 593/2017 and

06/12/2019 in O.A. No. 673/2018) w.e.f. 01/04/202]

4- Commencement of settling up to STPs by 31/03/2021- compensation in payable for

failure to do so at the rate of Rs. 10 Lakh per month per STP by concerned local

bodies/State (in terms of orders dated 28/08/2019 in OA No. 5932017 and

06/12/2019 in O.A. No. 673/2018) w.e.f. 01/04/2021]

Interims measures for phytoremediation/bioremediation etc. in respect of 100%

sewage to reduce the pollution load on recipient water bodies shall be undertaken

by 31/03/2020. Compensation in payable for failure to do so at the rate of Rs. 5

Lakh per month per drain by concerned local bodies/State (in terms of orders dated

28/08/2019 in OA No. 593/2017 and 06/12/2019 in O.A. No. 673/2018) w.c.f

01/04/2020)
WHEREAS State PCB has been directed by NGT vide order dated 28/02/2020 to
assess and recover the amount of compensation liable to be paid by the Urban Local Bodies

L]

on the basis of above criteria.
WHEREAS NGT vide its order dated 14/12/2020 has extended the time line for leyy
of compensation from 01/04/2020 10 01/07/2020. j
And where as Hon’ble NG vide its order dated 10/01/2020 has dirccted in Para 36 (a)
that “if the local bodies are unable to bear financial burden, the lic ility will be of the State
Government with liberty to take remedial action against the erring local bodies
WIHIRIEEAS there is no change in ground reality as observe e .
by our officer’s time to time in past. R S iy ing tnspection done
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TLB | District §lllc> 22 of SWM Rules Legacy waste | Bioremediation  of Commencement  of
Name (2016 | disposal Drains STP installation
S. No of | Compensation | compensation | No of | Compensation | No | Compensation
. non- (Rs. In Lakh) | inRs. Drain | in Rs. ' of (Rs. In Lakh)
| compliance | STPs
Jabalpur Jabalpur | 24,10 [ N.A [ 90 (9 Month) | 03 NA | 03 | 270

mail:it_romppebjbp@ rediffmail.com

'HEREAS Hon® " has ;
you d .}.\d.l. on’ble NGT has issued order dated 08/12/2023 “The state Pollution
Control Gom M. irected to assess the Environmental compensation district wise and .!(
syoceed further in accordance with rules ™ ' ' g

WHEREAS as per report of the site inspection dated 07/04/2025 carried by the
MPPCB you have not complied with the tasks and timelines given by Hon’ble NGT
{herefore you are liable to pay environmental compensation in the period 01/07/2024 to
31/03/2025 as per table given below: -

Nunft—);nﬁihp_ce

WHEREAS, till date no reply of above referred notice no. 67 dated 16/04 2025 has
been received from you end.

You are, hereby directed to pay Environment Compensation of Rs. 360 lakhs,
of above direction. The amount shall be deposited in the following account -

"Bank and Branch Punjab national Bank

" Account No. 16310001200000043
B_cm.ﬁcmr) Name Member Secretary

IFSC Code 'PUNBO631000 |

AND in case of failure, action is liable to be initiated against you under relevant
Acts/Provisions.

For and on behalf of MPPCB

Regiowal Officer B
0 &Jabalpur, Date:S/5 /2S5

Endt.No.:- 2(1) /HOPCB/2025
Copy to:-
I- Member Secretary, M.P. Pollution Control Board Bhopal for information.
2- The District Collector, Jabalpur for information and necessary action.
3- Director (Environment) Legal Section, M.P. Pollution Contrgl Board Bhopal for
information,

Total
Rs.
In
lakh
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No. &0 /ROPCB/2025 Jabalpur, Date: /15 ] 7/2025

To,
The Commissioner
Nagar Palik Nigam Jabalpur
Dist- Jabalpur

Sub-Imposing of Environmental Compensation for the period 01/07/2024 to
31/03/2025 due to violation of directions of the Hon’ble National Green Tribunal
in the provision of section of 24 of water (Prevention & Control of Pollution) act
1974 and the provision of Solid Waste Management Rules 2016, Notice there of

-
Ref- 1- NGT orders dated 25/02/2020, 28/02/2020 & 14/12/2020 in OA No. 606/2018

“Compliance of Municipal Solid Waste Management Rules 2016
2-Head Office Letter No. 174/MSW/HOPCB/2021 Bhopal Dated 24/12/2021

3-Head office order No. 198/Legal/PCB/2023 Bhopal dated 11/08/2023
4-Hon’ble NGT Case No. 71/2023 order dated 31/10/2023

5-This office letter No. 2327 Dated 24/11/2023

6- NGT Order dated 06/03/2024 In O.A. No. 71/2023

7--This office letter No. 141 Dated 18/04/2024

8- This office letter No. 1404 Dated 01/10/2024
WHEREAS, MP Pollution Control Board (MPPCB) is a statutory body constituted

under section 4 of the Water (Prevention & Control of Pollution) Act, 1974 and has been
entrusted with the responsibilities of enforcement of the Environment Laws prevailing in
the state.
’ WHEREAS the M.P. Pollution Control Board Bhopal has authorized to Regional
Officer. MPPCB vide Office Order No. 198 Dated 11/08/2023 for imposing Environmental

Compensation.

WHEREAS, you are the Nagar Nigam Jabalpur and it is the mandatory duty of
Urban Local Bodies/Cantonment Board to comply with the Solid Waste Management
Rules 2016 as well management & treatment of sewage of the town & to protect the natural
water bodies from pollution as per provision of Water (Prevention & Control of Pollution)
Act 1974
WHIEREAS you are discharging untreated sewage from town into Narmada River
which is violation of section 24 of Water (Prevention & Control of Pollution) Act 1974,

WHEREAS you have not obtained authorization as per the provision of Solid waste
Management Rules 2016 from the MPPCB,

WHEREAS as per the order on dated 06/03/2024 in case no 71/2023 (Kirtikumar
Sadashiv Bhatt V/s Narmada Water Resource Department & others ) Hon’ble NG T, Zonal
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A\

Nt

ench Bhopal has issued instruction to respective Regional officer to assess environment
psation wrt discharge of untreated sewage in Narmada River in Jabalpur Twon
WHEREAS in OA No. 606/2018 “Compliance of Municipal Solid “}astc
ules 2016™ and other environment issues. Hon'ble National Green 'l'ribu;lal
1. New Delhi has directed on 17/01/2020 & 25/02/2020 that:-

B
compe

Management R
Pri“cipal Bencl
|- After 31/03/2020 failure to comply with Rules 22 of SWM Rules Jrom serial No. |
10 10 every local body shall be liable to pay compensation at the rate of Rs. 10 Lakh
per month per local body for population at between 5 lakh and 10 Lakh and Rs. |

Lakh Per month per other local body from 01/04/2020 till compliance.

2. Continued failure of every local body on the subject of commencing the work of
legacy waste sites remediation from 01/04/2020 till compliance will result in
liability to pay compensation at the rate of Rs. 10 Lakh per month local body for
population of above 10 Lakha and 1 Lakh per month per other local body.

3. Commencement of settling up to STPs by 31/03/2020- compensation in payable for
failure to do so at the rate of Rs. 5 Lakh per month per STP by concerned local
bodies/State (in terms of orders dated 28/08/2019 in OA No. 593/2017 and
06/12/2019 in O.A. No. 673/2018) w.e.f. 01/04/2021]

4- Commencement of settling up to STPs by 31/03/2021- compensation in payable for
failure to do so at the rate of Rs. 10 Lakh per month per STP by concerned local
bodies/State (in terms of orders dated 28/08/2019 in OA No. 593/2017 and
06/12/2019 in O.A. No. 673/2018) w.e.f. 01/04/2021

3- Interims measures for phytoremediation/bioremediation etc. in respect of 100%
sewage 1o reduce the pollution load on recipient water bodies shall be undertaken
by 31/03/2020. Compensation in payable for failure to do so at the rate of Rs. 5
Lakh per month per drain by concerned local bodies/State (in terms of orders dated
25/08/2019 in OA No. 593/2017 and 06/12/2019 in O.A. No. 673/2018) w.e.\
01/04/2020)

WHEREAS State PCB has been directed by NGT vide order dated 28/02/2020 to
assess and recover the amount of compensation liable to be paid by the Urban Local Bodies
on the basis of above criteria.

' WHEREAS NGT vide its order dated 14/12/2020 has extended the time line for levy
of compensation from 01/04/2020 to 01/07/2020.
lhaﬁ.r:]d l: Il;r" as I|0.ll'hlc NGT vide its order dated 10/01/2020 has directed in Para 36 (a)
wanm:,,;‘t t‘_’ br'ff!t'.s are unable to bear financial burden, the liability will be of the Staic
‘ with liberty to take remedial action against the erring local bodies”
Wi IEREAS there is no change in ground reality as observed during inspection o

by o o
Y our officer’s time to time in past.
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WHEREAS Hon'ble NG has issued order dated 08/12/2023 “The state Pollution
Control Board is directed to assess the Environmental compensation district wise and to
proceed further in accordance with rules”

WIHEREAS as per report of the site inspection dated 07/04/2025 carried by the
MPPCB you have not complied with the tasks and timelines given by Hon’ble NGT
therefore you are liable to pay environmental compensation in the period 01/07/2024 1o
31/03/2025 as per table given below: -

Non-Compliance - . )
LB District  Rules 22 of SWM Rules i Legacy waste | Bioremediation of | Commencement  of | Total
ame 2016 disposal Drains STP installation | Rs,
S. No of  Compensation | compensation | No of | Compensation | No | Compensation | In
non- (Rs. In Lakh) | in Rs. | Drain | in Rs. of | (Rs.InLakh) | lakh
{ - compliance | | | STPs | _
balpur | Jabalpur | 2.4.10 N.A | 90 (9 Month) 03 | NA 03 | 270 160

You are, hereby, given an opportunity of 15 days to submit your reply/objection (if
any) pertaining to above stated on non-compliance and deposition of the levied
environmental compensation amount for the period of 01/07/2024 to 31/03/2025

In case no reply is received within 15 days from the date of issue of this notice,
above proposed environmental compensation shall be confirmed and action is also liable
to be initiated against the responsible officers under section-17 of the Environmental

(Protection) Act 1986.
(A%(Tr:ur Jain)

0 { Regional Officer

EndtNo.:- £ £, /HOPCB/2025 Clabalpur, Date/6 )l ) 2.5

Copy to:-
I- Member Secretary, M.P. Pollution Control Board Bhopal for information.
2- "The District Collector, Jabalpur for information and necessary action.
3- Director (Environment) Legal Section, M.P. Pollution Ctgmfllluurd Bhopal for

information,

(Alok Kumar Jain)
Regional Officer

plc
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M.P, POL
Plot No. : 455,456, Vijn
TEST RE

Jabalpur (M.I",)

SURFACI/ DRINKING/ WASTE WATER

= ETP Outlet

Sample Description :- MSW Pwt, l_,t(l._Kql!l(lnjlginlvnlpllf_
| Sample Details

Date of Collection :-
Date of Receipt -
Start Date of Analysis:- 05/08/2025

Completion of Analysis:-08/08/2025
Analysis Done By:- Ms, Raksha Rahangdale

05/08/2025
05/082025

SampleNo. 417825

Issued Bill No.

Dt.

Sample Quantity: 1 Litre
Preservative Used: None

Sample collected by :- Ram Narayan Singh
Client Representative Name/Number:- -

| SNo Parameter Unit Test Method Result | Result | Result
1 I I 1l
L
U 1. | Temperature 'c APHA 247 Editon Thermometer 2550- 13- 2024 . \
| 2. | pH : APTIA 2V Editam Electromete Method 4500- 8.56 \
1 822024
! 3. | Turbidity N.T.U | APTIA 207 Edition Nephlometric Method, 2130- = \
l 13,2024
| 4. | Specific Conductance pmho/ | APHA 24" Edition Conductivity meter 2510- 13
! 2024 -
i cm |
1 o fi 4500-0
| 5. | Dissolved Oxygen gt [ SRR e i — 2 \ B
| 6. | BOD mg /1 | 153025 (Fan 44). 3 Day@ 27°C 1993 28 \
’ 7. APIA 247 Cdition Open Reflux Method 5220-
! CoD mg/1 | AR 150 \
{ 8. | Total Dissolved Solid mg /1 | APHA T duion Gravimetne Method 2540- C: 454 \
2024
{ 9. | Total Suspended Solid mg /1 | APHA 287 Edion Gravimetric Method 2540- 1) 58 \
. 2024
L
~10.| Ammonical Nitrogen as NH, BTLT T P R e ® \ 1
.| Ni i APHA 217 Fdition Spectrophotometnic Method R
11| Niwrogen Nitrate as NO, mg /1 | APWA 2T~ T \ ‘,
‘ 2.| Ni itri APHA 247 Edimon Colorimernic Method 4500
1 Nitrogen Nitrite NO, mg/l e 3638 z \ \
APHA 247 Editon  Turbsditimetne  Method,
13.| Sulphate as SO, | s , }
| 14. APHA 24 Edition St Chlonde Method
. Fhosphate as PO, mg/ 1 | {o0-p - 2024 - \
15.] Boron as B mg/] | APHA 247 Edition Canmine Method 4500-B 1
' 2024 =
! 16.| Fluoride as F mg /] | APHA 24" Edition SPADNS Method-F D: 2024 = \
17.| Residual Chlorine as Cl, mg /1 | APHA 247 Edinon idometric Method, 4500-C) \
= B 2024 =
. lori /1 | APHA 24" Edinon Arg ¢ Method 4500
18 Cf:lc:geascu mg/: Qs T—— 337.39 \
on wd- Liqu arinon
19.] Oi o mg Gravunetric Method 5520- B- 2024 - X
: T / APHA 24" Ediion Turimetne Method 2310- B
20.| Acidity as CaCQO; mg/l b - \
21.| Alkalinity as CaCO; mg/l ;\(:"l:.\ 24" Edition Titnwettic Method 2320- B A \
APHA 239 Edion TDTA Trmmeine Meihod
22.| Total Hardness as CaCO, mg/l S ¢ 5 \
: APHA 24" Cdion  EDTA Tinmetne Method
23.| Calcium Hardness as CaCO, wg /| S er b s . \
= 0 APHA 247" Edinon  LoionEDTA Titnmetne
24.| Magnesium Hardness as CaCO; g/l | et e 52001 _ \
: APHA 24" Edwion Tlame Photomettic Method
25.| Sodium as Na mE /1 | 0 v b 20 g _ \
26.| Potassium as K mg /1 | APHA 247 Ediion Flame Phiotometric Method

1500- K 1y 2024

1) This report is not to be reproduced wholly or in part and cannot be used as evidence in court of law and should not be used in any
advertising media without our permission in writing.

2) Results reported are related 1o the tested sample only,
3) Any discrepancy in test result should be reported within 15 days.
4) The sample will be destroyed after 15 days from the date of issue of test certificate unless otherwise specificd.

GENERAL ABBREVIATIONS :- BDL- Below Detectable Limit

NOTE: - No statutory liability accepted for samples not collected by M.P.P.C.B.

C(Eecked by

hd ook End of Report et e

\

Autluorizod’ggnltory




WATER / WASTE

Test Report No. : 26139

1. Name of the Customer
2. Address

1. Nature of Sample

4. Sample Collected By & Analysed By

S, Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
9, Sampling Point

10, Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Recciving Body

13. Temperature on Collection

14. Carboys Nos for

ANALYSIS REPORT FOR

Sample xb?a‘mmmau gm*rga mammgm 1

Aclivity Under Solid waste Management Rule 2016 / LAB
Inward : 26139

M.P. Pollution Control Board, Jabalpur
Scheme No. 5, Plot No. 455/456,
455/456, Vijay Nagar Jahalpur
Jabalpur

Tele:0761- 4042780,2647878

WATER SAMPLE

- TESTREPORT

" Date: 2710112025 |

: Jabalpur MSW Pvt, Ltd, - 28396

¢ Kh.No. 375,376 & 379, P. H. No. 23,7,
Jabalpur-482002, Taluka : Jabalpur, DI

: WAR-Water Act (Routine), (Insp Type ! R

: Sandeep Kumar Marko, Sampler & MAH

: 2tr

: 375366

+ 10/01/2025 , (0900 to 0900) & 13/01/2025
: 13/01/2025 & 23/01/2025

lechate water sample ~

NA

: tank

: Zero Discharge

& pH Range on pH Strip :app

45/125 & Color & Appearance :blackish
Ind :230.000 , Dom :20.000 & Ind :16.000 , Dom :8.000

Village - Kathonds, Tehsil & District - Jabalpur
strict : Jabalpur, GIDC : Not In SIDC

OU-Routine Visit)
ESH PURATYAJR.SCT

. e .

15. Water Consumption & W.W.G (KLPD) $

‘ Sr Parameter I Unit Test Method Range of Testing Rnul:
1 pH = o T 5H Unts | 4500-H+B APHA sid. methods 23 rd Edn. 05135 AT
2 Colour | PrCoScale |(2120-8, APHA Std. Methods, 23rd Edn.) 299CoPL Unt Bk, .
3 Total Solids - mgh | (2540 B, APHA std. methods 23rd Edn.) 10-100000mgA g5920. !
4 Total Dissolved Solids ~ | " Tmgi (25408, APHAstd. methods 23+d Edn.) 10-10000mg/ s T
5 Suspended Solids " Tmed __|(2540 B, APHA std. methods 23rd Edn.) 5-10000mgA iErS
6 Chloride “mgl _ |4500-Cl- B, APHA Sld. Methods, 23rd Edn. 5-100mg/ = jzz%gz. ]
7 Chemical Oxygen Demand - ~ mot (5220 B, APHA Std. Methods, 23rd Edn.) :.2-1000: :nM e
8,B.0.0 (3 Days 270C) mgA 1S 3025,1993 -10000 560 85

: As par monitoring package 24-25 By:1657-lab_1657 DL.: 27/01/2025
Laboratory Remarks : As par Z
RAJ KUMAR JAIN,JR SCT
Field Observation :

Nole :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products Is neither inferrad nor implied.

2. Samples will be destroyed after 10 days from the date of Issue of tast report unless otherwise spacified.

3. This repont is nol 1o be reproduced wholly or In part or used In any advertising media without the permission of the Board in writing.

;- ;:‘Muo':mrmwornmmwvwnwnmcmoanwwmuwm
- liability of our laboratory is limiled lo the invoiced amount. dispule out of this Is

{1@suurisdiction) Jurisdiction only. A fpot s atyec te

;"Ph' ermisaible Limils: a5 per Scheduls VI of EPA Rules, 1986 as ammended by Second and Third ammendmaent 1993 for Efuents

. w"""’"“"""" and microblological paramelers, 51d.Melhods for Waler and Waste Waler- 24th Edilion by APHA.
- Bioassay test (for loxicily) -I5:8582:Pan-2:2001; ReafMmed 2007.

27/01/2025

v ]

83
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ANALYSIS REPORT FOR M.P. Pollution Contrel Bosrd, J, ~
WATER / WASTE WATER SAMPLE Scheme No. 5, Piot Noas e
\ 453/436, Vijay Nogardab,
le [D:375365 - Aralgali Colplation 23/0 120193 Jabaly
LV,' Activity Under Solld waste Management Rule 2016 / LAB B
Inward : 26138
Test Report No. : 26138 i — - TEATREPORT. e " Date; 27/01/2028 |
1. Name of the Customer t Jabalpur MSW Pwt, Lid. - 28396 District - Jabalpur
2. Address : Kh.No, 378, 376 & 379, P. H. No, 23,-, Village - Kathoods, Tehsll :u In SIDC
Jabalpur-482002, Taluka : Jabsipur, Distriet : Jabalpur, GIDC :
3. Nature of Sample : WAR-Water Act (Routine), (nsp Type : ROU-Routine “'“" sCT
4. Sample Collected By & Analysed By : Sandeep Kumar Marko, Sampler & MAHESH NI
& Quuntity of Ssmple Received : r
6. Code No.of the Sample : 375365
7. Date & Time of Collection & Inwarding : 10/01/2025 , (0900 to 0900) & 13/01/2025
K. Date of Start & Complction of Analysis : 13/01/2025 & 23/01/2025
: E.T.P.out let ~

9. Sampling Point t
10. Flow Details (Remarks) : NA

11. Mode of Disposal i tank

12. Ultimate Recelving Body : Zero Discharge
13, Temperature on Collection : & pH “l::': on :l: Strip :app —_—

14. Carhoss Nas for : 44/125 & Color & Appearance

15. Water Consumption & W.W.G (KLPD) + Ind :230.000 , Dom :20.000 & Ind :16.000 , Dom :8.000

- e crmaer — —— 'I_Dﬂ‘
| Unit ) Test Method ) L Testing Result
s:pH o T pMUnes  [4500-H+B APHA sid. methods 23 rd Edn. 0.5-135 R
2 Colour . I PLco (2120-B, APHA Std. Methods, 23rd Edn.) 2-99 Co.Pt. Unit
3 Total Solids = T mg?  |(2540 B, APHA std. methods 23rd Edn.) 10-100000mgA Lo
@ Towl Dissoved Soids | ™91 |(2540 B, APHA std. methods 23rd Edn.) 10-10000mgA rglm
5 Suspenced Sciuls T mgr 1(25408. APHA sid. methods 23rd Edin.) 510000mg/ 280
6 Cnionge """ mgd  4500-ChB, APHASId. Methods, 23rd Edn. [ 5-100mgA [ 1840
7 Chamisst Onygen Oowend 1 mpr (52208, APHASId. Methods, 23rd Edn.) “|[so10000mgn | 1800
8 B.0. (3 Days 270C) © mgt 1830251993 - — [-t000mgn . 40
mﬂm:uwmmztaniwu_mr Dt.: 27/01/2025 z
RAJ KUMAR JAIN,JR SCT
Field Observation
Nole
1 The resulis reler only (o the lesied samples and apphcable parameters. Endorsement of products is neither inferred nor implied.
2 Samples wil be desiroyed aher 10 days from the dale of issue of les! report unless otherwise specified.
3 This repon is nol 1o be reproduced wholly of in pan or used in any adveriising media without the permission of the Board In writing
4 The Board is nol responsible for the authenticity for the sampies nol collected by the Board's officials.
5 Tolal labidy of our laboratory is limited to the invoiced amounlt. Any dispute arising oul of this report is subject o
(1@strJunsdicuon) Jursdiction only.
6 Permissible Limits as per Schedule Vi of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Efuents
7 Physicochemical ang microbiological parameters, Sid.Methods for Waler and Waste Waler- 24th Edition by APHA.
8 Bioassay test (for loxicdy) 1S 6582 Pat-2:2001, ReaMirmed 2007
a. 27/01/2025




Activity Under Solid waste Management Rule 2016 / LAB lnward : 26143

33

ANALYSIS REPORT FOR AIR
TYPE : Amblent

M.P. Pollution Control Board
Jabalpur

Scheme No. S, Plot No. 455/456,
455/456, Vijay Nagar Jabalpur
Jabalpur

Tele:0761- 4042780,2647878

S ——

Completion:1001/2018

- Address of the Unit

- Nature of Sample

- Sample Collected By & Analysed By
- Date & Time of Collection & Recelpt
- Date of Start & Completion of Analysls
- Sampling Polint

« Fuel

- APCM

0. Filter No & Welght

L. Temperature on Collection

2. Volume-Gas Passed

3. Parameters

SL_ - lem'

¢ Jabalpur MSW Pyt Ltd. - 28396
: Kh.No. 375, 376 & 379, P. H. No. 23,-,Village - Kathonds, Tehsll & District - Jablpur

Jabalpur - 482002, Taluka : Jabalpur, District : Jabalpur, GIDC : Not In SIDC
: AAR-AIr Act (Routine) , (Tnsp Type : ROU-Routine Visit)
: Sandeep Kumar Marko, Sampler & Sandeep Kumar Marko, Sampler
: 10/01/2025, (0900 to 0900)
: 13/01/2025 & 28/01/2025
: near main gate ~
: NA
: weather was clear
: 1-2.8538
! & Volume-Absord Medla : 25.0
: 188
:3 & Oper Time(Min) : 240min

| RangeofTesting | Resut

— —

- unt TestMethod W
TRSPM(PM10}AMD o WMICROGM3 | I5.5182(Part- X011) _ 20-500pg/M3 =R v
2802-Amd T MicRoGMs |1S:5182(Pan-2)2001 _pioMs s miand.
INO2ZAMD T | wicRoshs[is5182(Pan-Vi).2008 10-74009M3 k... in b
Laboratory Remarks -

300172025 As par monitoring package 24-25 By: 1857-lab_1857 DI.: Z“ -

l " RAJ KUMAR JAIN,JR SCT

Flsld Observation ;
nn 24/02/2025
L— A N

85
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ANALYSIS REPORT FOR 3 4 MP

. Pellution Conirol Board, ELLTIF.
WATER / WASTE WATER SAMPLE

Scheme No. 8, Plot Ne. 488484
455458, Vijay Nagar Jabaipyy

Jahalpur

Tele:0T61- 4042780, 2647070
Activity Under Solld waste Management Ruls 2018 | LAB

Inward : 25488

TEST REPORT )
Test Report No. : 25488 Date: 03/10/2024

1. Name of the Customer

: Jubalpur MSW Pvi. Lid. - 18396
1. Addrens

. Kh.No. 375, 176 & 379, P. }1. No. 23~ Village - Kathonda, Tehs!l & m“::;;cm“w
Jabalpur-482002, Taluks : Jabalpur, District : Jabalpur, GIDC : Not "

\

X, Nature of Sample : WAR-Water Act (Routine), (Insp Type : ROU-Routine Visin)
4. Sample Collected By & Analysed By : S.,P.PANDEY & Raksha Rahangdale, Chemlst
£ Quantity of Sample Received : 02 Liw
6. Code No. of the Sample 1 371068

7. Date & Time of Collection & Inwarding : 09/09/2024 , (0900 to 0900) & 11/09/2024

& Date of Start & Completion of Analysis 1 1170972024 & 217/09/2024

9. Sampling Point ¢ Untreated leachate water going to dran ~

10. Flow Details (Remarks) -

11. Modr of Disposal : Nalla

12 Ultimate Receiving Body : Zero Discharge *
13 Temperature on Collection : & pH Range on pH Strip :app

14. Carboys Nos for : 11924 & Color & Appearance :Black
15. Water Consumption & W.W.G (KLPD) : Ind :230.000 , Dom :20.000 & Ind :16.000 , Dom :8.000

Sr Parameter unit Test Method Range of Testing  Rasult

1 pH pHUMS  4500-HeB APHA sid. methods 23 rd Edn. 05135 TEYs R

2 Colowr PLCoScals (21208, APHA Sid. Methods, 23¢d Ean ) 299CoPL Ut [SERNE

3 Total Sokas mg' (2540 B, APHA sid. methods 23rd Edn ) 10-100000mgA st~ ]

4 Total Dissolved Sokds moh (2540 B, APHA sid. methods 23cd Edn) 10-10000mgA T0e

5 Suspended Sokids © mot (25408 APHA sid methods 230 Edn) 5-10000mgA ETMOEE

6 Chionde mp\  4500-Ch B, APHASI Methods, 24d Edn.  5-100mgA ieam .
7 Chemical Oxygen Demand mg" (5220 B, APHA Sid. Methods, 23rd Edn) 5.0-10000 mgA EEL00E

8 80D (3 Days 270C) - 110000 mgh s

Laboratory Remarks : As per monitoring package 24-25 By:1408-lab_1408 DL: 03/10:2024 Ca\Cs

. W ———

AK.KHARE,SCT.

Fisid Obsarvation -
Note

1. The resuns refer only 10 the tested samples and applicable paramelers. Endorsement of products Is neilher infemmed nor imphed
2. Gamples will be destroyed sher 10 days from the dale of issue of lest report uniass otherwise specified.
3 Thes repont is not 10 be reproduced wholly o in pan of used in any adverising media withoul the permisaion of the Board in wriling
4. The Board is not responsible for the authenticity for the samples nol collected by the Board's officials
5 Total abidity of our laborstory is limited 1o the invoiced amount  Any dispule arising oul of this report is subject lo

(1@ st Jurndiction) Jursdsction only
6 Permuseibie Limits: a8 per Schedule VI of EPA Rules, 1088 as ammended by Second and Third ammendment 199 for Efuents

7. Physcochemical and microbiological parametens, S1d Methods for Waler and Wasle Wale:- 24th Edition by APHA
8 Bicassay les! (lor toxicty) -1S 6582 Pan-2:.2001. Reafrmed 2007

03/10/2024
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ANALYSIS REPORT FOR

" WATER / WASTE WATER SAMPLE M.P. Pollution Control Board, Jabatpur

Scheme No. S, Plat No. 4ss/48s,

o , 455/456, Vijay Nagar Jabalpur
Activity Under Solld waste Management Ruls 2018 ILAB

Tele:0761- 4042780,2647878
Inward : 25489
. TEST REPORT
 Report No. : 25469 Date: 03/10/2024

1. Name of the Customer ¢ Jabalpur MSW Pvt. Lid. - 28396 :

1. Address ¢ Kh.No. 375, 376 & 379, P, H. No. 13, Village - Kathonda, Tehsll & District - Jabalpur e

Jabalpur-482002, Taluka : Jabalpur, District : Jabalpur, GIDC : Not In SIDC '?. ;

3. Nature of Sample ¢ WAR-Water Act (Routine), (Insp Type : ROU-Routine Visit) '

4. Sample Collected By & Analysed By ¢ S.P.PANDEY & Raksha Rahangdale, Chemist

5. Quantity of Sample Received

: 02 Liv
6. Code No. of the Sample : 372067 \.'g
7. Date & Time of Collection & Inwarding : 09/09/2024 , (0900 to 0900) & 11/09/2024
§. Date of Start & Completion of Analysis 1 110972024 & 27/09/2024
9. Sampling Polat i Bore Well Water Sample ~
10. Flow Details (Remarks) go £ 3
11. Mode of Disposal §o [N
12. Ultimate Receiving Body : Zero Discharge '

] 13. Temperature on Collection : & pH Raoge on pH Strip :app
14, Carboys Nos for

: 13924 & Color & Appearance :cooluress

.’ ,
15. Water Consumption & W.W.G (KLFD) : Ind :230.000 , Dom :20.000 & Lad :16.000 , Dom :8.000 '1, .
st Parameter ust | Testethod T mangeotTesting | Resut ;
1pH ) | pMUME  4S00-HBAPHAWG. methods23rdEan. 05135 :‘}ﬂ“’ .
2 Colowr | PiCoScals  (2120-B, APHA Sid. Methods, 23rd Edn.) 299CoPLUNL  Colouries -
3 Turbudaty i | NTU. Nephelometric Method (21308 APHA Sid Methods 21 11000 N.TU VR -
4 Conductivity | microsem 2510 B, APHA sid. methods 23rd Edn. ~10.1-20000 pS/em Hmi:
S Total Solids B . | ™o\ (25408, APHA sid. methods 23rd Edn.) ~10-100000mgA Ayt 4l
6 Total Dissolved Solids B | mat (28408, APHA sid. methods 20 Edn) 10-10000mgn  Tias
7 Suspended Sobds mgh (mb"n_m-u methods 23 Edn)  '510000mgh _.ﬂﬂ
8 Alalinity as CaCO3 i T mo (2320 8. APHA 5id. Methods, 23d Edn) B TRaTE .
9 Tolal Hardness as CaCO3 T met (2340 C, APHA S1d. Methods, 20rd Edn.) ~121000mon N m y
10 Chioride - T mo\ |4500Ch-B,APHASW. Metods, 23dEdn. 5-100mgA T e %
11 Caicium Hardness as CaCO3 T mgts |(3500- Ca B, APHASId. Me mmzz:: __::wmw @ﬂ }
e 8, Sid. Methods, 23rd 679, T &
12 Magnesium Hardness as CACO3 | Mo\ [(3500- Mg B, APHASI. 5. 23d€on) _ $10000mgh  LTEW0 Y L
:: .

Laboratory Remarks : As per monitoring package 24-25 By:1408-lab_1408 DL: 03/102024 N\ -»_____,'

—

AK.KHARE,SCT.

Field Observation :
Note : <
1. The resulls refer only 1o the lested samples and applicable paramelers. Endorsamaent of products |s nalther infemed nor implied
2 Sampies will be desyoyed aher 10 days from the date of issue of les report unless otherwise specified.
3. This regont is nol 1o be reproduced wholly of in part or used in any advertising media without the permiasion ol the Board in writing
4 Tre Board is nol responsibie for the authenlicity for the sampies nol collscled by the Board's officials.
% Total kabddy of cur Isboralory is limited 10 the invoiced amounl. Any dispute arising out of this report is subject to
(1@ s ufsdacton) Junsdichion onfy
& Permussitle Limas as per Schedule VI of EPA Rules, 1988 as ammaended by Second and Third ammendment 1993 for Efluents

7. Physcochemical and microticlogical paramaeters, 513 Methods for Waler and Wasle Waler- 24th Edition by APHA. k\
B Bioasany st (for lonicity) -IS 8582 Pan-2.2001 . Realfemed 2007, y

03/10/2024




ARt SR ’_“36 MLP. Pollution (olu-:; ..“. /
1YPE : Ambient Seheme No. &, Plot No. 4580484, _f//
. r Na ]
e 1L T Suile 15132064 . Analyris Compietioniiduonodd o L1 i jg
Activity Under Solid waste Management Rule 2016/ LAB Inward - 25464 Tele:0761- 4042750 2647878 W
7/
b © Jabalpur MSW Pyt. Ltd. - 28396 =
Address of the Unit ; n,uTn_q, 376 & 379, P. 11, No. 23,-,Village - Kathonds, Tehsll & "':":I'I;CJ""""'
Jabalpur - 482002, Taluka : Jabalpur, Distriet : Jabalpur, GIDC : Not In

Nsture of Sample ¢ AAR-Alr Act (Routine) , (1nsp Type : ROU-Routine Visit) N

Sample Coliected By & Analysed By : S.P.PANDEY & Raksha Rahangdale, Chemist

Date & Time of Collection & Receipt : 09/09/2024, (0900 to 0900)

Date of Start & Completion of Analysis : 11/09/2024 & 19/09/2024

Sampling Point : Near Main Gate ~

Fuel : NA

APCM : weather was cloudy

D. Filter No & Weight : 47(2.7510)
| L. Tempersture on Collection t & Volume-Absord Media : 25.0
| 1. Volume-Gas Passed : 300
1. Parameters '3 & Oper Time(Min) : 240.Min.
r ir Parameter Unit Tost Mathod Range of Testing Raesult
 IRSPM(PMI0)Amb MICROGM)  1S:5182(Pant- XX11I) 20-500p9/M3
Amd MICROGMY  15:5182(Pant-2),2001 5-10ug/M3 o B

T 10740pgm 0 HETAEE

IND2-Amb © MICROGMI  [S:5182(Pan-Vi),2006

’;'ﬂm.nmm:up«mm 24-25 By.1408-lab_1408 DL.; ) Qf.\‘_,__-,z____,_‘.*__ -
A.K.KHARE, SCT.
--_-"—---__
Flald Obsarvation :
"""-l-—__________ .
n.

0V10/2024
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ANALYSIS REPORT FOR AIR MLE, Pallutlon Contrel Resrd
TYPE : Stack-Process Jabslpur
Seheme No. 8, Plol No. 453 4%,
AAVASH, Vijay Nagar Jubslpur
Activity Under Solid waste Management Rule 2016 7 LAD Inwand : 38468 Tele:0761- mam‘ -
Name & ¢ Jabalpur MSW Pwi, Lid. - 28396
Address of the Unit . : Kh.No, 375, 176 & 379, I, I1. No. 23+, Village - Kathonda, Tehsll & District - Jabalpur
Jubalpur - 482002, Tuluks 1 Jabalpur, District : Jabalpur, GIDC : Not In SIDC
. Nature of Sample ¢ AAR-Alr Act (Routine) , (Insp Type : ROU-Routine Visit)
_Sample Collected By & Analysed By : S.P.PANDEY & Raksha Rahangdale, Chemist
Date & Time of Collection & Recelpt : 09/09/2024, (0900 to 0900)
Date of Start & Completion of Analysls t 11/09/2024 & 19/09/2024
Sampling Point : Stack Attach with Roller ~ Stack Attach with Roller
Fuel : NA
APCM t weather was cloudy
0. Thimble & Weight (gm) t A-).6401
1. Temperature on Collection : & Volume-Absord Media : 25.0
1. Volume-Gas Passed : .17
3, Parameters t 1 & Oper Time(Min) : 3.16 min

3 Parameter | Toat Mathod Range of Testing | Result
f | '10-800mg/NM3 RaarT Bl

1%‘-98‘! MONMY
i

: As per monitoring package 24-28 By: 1408-lab_1408 D1 : N s

| 23092024 =
A.K.KHARE,SCT.

Flsld Obssrvation :

n. 0V10/2024

89



MSW Waste to Energy plant Kathonda, Jabalpur

6W79+M2H, Janalpur, Msdwa Ptadesh szm India

| Ccmera Lite ]

: Latitude Longitude
BW73+M2H, Jabalpur, Madhya Pradesh 432002, India

23.2142543° 799172857°

73.)14096?6647 784° 79.91713701747358° Local 0111237 PM Altitude 383 meters
Lccal 01 l!) ,r PN Altitude 381 H B o GMT 0/ [\ «7 Ah‘ \U'B'."fdresda“v“ 30672025

GMT 07:40:30 AM Wednesday, 30
T 'e.us.m '

l "‘1 ||HJ|‘H”‘ Jl{
111 “ W‘“l'w“. “ I\
e il “ (it

" / : : : B o

B6W79+M2H, Jabalpur, Madhya Pradesh 482002, India 6W /l) M)H Jabalpur, Madhya Pradesh 482002, Indld
atitude Longitude Latitude Longitude
23.21446219459176° 79.91758528165519° 23.214508714154363° 79.9174330662936°

ccal 01:39:39 PM Altitude 382 meters Local 01:40:33 PM
GMT 08:09:39 AM V esday, 30.07.2 GMT 08:10:33 AM
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39 Jaskirat Singh <jaskirat@srcolegal.in>

Advance Service of Reply filed on behalf of MP PCB in OA 819 OF 2024

1 message
Jaskirat Singh <jaskirat@srcolegal.in> Thu, Sep 11, 2025 at 9:35 PM
To: mscb.cpcb@nic.in, dmjabalpur@nic.in, "rowz.bpl-mef@nic.in" <rowz.bpl-mef@nic.in>
Cc: Legal Cell <legalcell.pcb@mp.gov.in>, Office - SRCO <office@srcolegal.in>, Raghav Sharma <raghav@srcolegal.in>
ADVANCE SERVICE
Respected Sir/Ma'am,

PFA an advance copy of the Reply filed on behalf of MP PCB in OA 819 OF 2024.

You are kindly requested to acknowledge the receipt of the same.

Regards,

Adv. Jaskirat Pal Singh
(+91) 9811667800

On behalf of

Adv. Raghav Sharma

(+91) 8527066461
Retained Counsel for MP PCB
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